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CENTRAL ADMINISTRATIVE TRIBUNAL sHYDERABZD BENCH:HYRERARAR
B AT HYDERABAD.

O k. No.732 of 1994
Betweens = Dated: 29=6~94,

Ge 84V Subrahmany am ' cos Applicant

And

1, The Indian Council of Agricultural Research,
Krishi.:. Bhavan, New Delhi,rep.by its Directer
General,

2. The Directer,Central Tebacce Research Institute,
Raj ahmundry, East.Gedavar idsSAr ¢~

Ceunsel for the Applicant ¢ Mr.N.Ram.Mohan Rae
counsel for the Respendents ¥ Mr.V.Bhemanna, Add1,0GSC,

CORAM:
Hen'ble Mr.Justice V.Neeladri Rag, Vice~Chairman

Hon'ble @nri R,Rangarajan, Administrative Member.
Hon'ble Eribunal made the follewing order: -

Notice before admission., Post on 8«7-%4(fer orders)
until further orders the order dated 6, 6,94 vide No,F1(4)
/94~-admn,I is suspended.

If the bill is drawn in regard to the applicant
on the basis of the letter dated 6,6,94 was already drawn
for june, 1954, the bil for the difference has to be
drawn and paid te the applicant.
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Deputy Registrar(Judl.)
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Krishi. Bhavan, New Delhi,

2., The Direct@r; Central Tobacce Research Institute, .
Rajahmundry, East Godavaril District.

3, One copy to Mr.N.Rama Mehan Rae,Advocate, C.A.T.Hyd.

4, One cepy. to Sri Vv ,Bhemanna, Addl ,CGsC, CaT,Hyd.
5. One spare. .
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TNPED BY CCHPARED By
CHECILED BY LPPROVED OV
IN THE CENTRAL ADINISTRALIVE TRIBUJAL
FVUERABAD BENCH 7T HYDERLBAD. B
. THE HON'BLE MR.JUSTICE V,NEELADRI R&D '
- . _ VICE CHAIRMAN\,,f’/(/f
N ¥D
THE HONM'BLE MR.A.L3..G° RTHET : MEMBER(24)
‘ 7 : THE HOR'ELE MR.T.CHANDRASE{IZ R. REQDY -

MENM3ER(CUDL)

LN

THE HOA'BLE MR,R.RANGARAJAN MEMBEﬁfgyfff
!Dated?L;?‘5;1§94.
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Admitted ang Intesi™ Directions
Issued, - :
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